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Manufacture of Span Pipes

521. Shri JjrttiOMj Bam:
Shri B. K. Modak:
Shri Mohammad laanatt:

Will  the  Minister  of Industrial 
Development and Company Affairs be
pleased to state:

(a) whether the Indian Iron & Steel 
Co. Ltd., has a collaboration agree
ment for the  manufacture of  spun 
pipes; and

(b) i£ so, whether  there is  any 
clause in the collaboration agreement 
which restricts export of such  spun 
Pipes?

The Minister of industrial  Deve
lopment and Company Affairs  (Shri 
F. A. Ahmed): (a) and (bl. The Indian 
Iron & Steel Co., Ltd. entered into an 
agreement with M/s. Stanton tt Stave- 
ley Co. Ltd. U.K with effect from 
1-6-1955 far effecting  expansion  of 
their east Iron spun piP  plant  at 
Kulti. (West Bengal).  One of the 
terms of that agreement  stipulate 
th«t the Indi&p Company shall nqt ipf 
port the products »anufactui«̂tti#Hr 
the agreement without th* 
consent of their coUabonrtqtK
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Government have sine* approved of 
another agreement between the Indian 
Iron & Steel Co. and Mis Stanton and 
Staveley Co., Ltd.,  U.K. on  3rd 
November, 1962, for a joint venture for 
the establishment of a oast iron spun 
pipe plant at  Uijain.  Under  this 
agreement the Indian company is free 
to export their products.  But  the 
Indian Company has under the same 
agreement recognised M/s. Stanton and 
Staveley Co. Ltd. U.K. as the Pr>n' 
cipal buyer of the products for  the 
purpose of export.  This agreement, 
inter alia, also provides for the export 
of pipes manufactured at  Kulti  by 
M[s Indian Iron & Steel Co.,  Ltd.. 
after the new unit at Ujjain goes into 
production.

Kali way stations on Soath Section ef 
SeaMah Division

SSI. Shri Jyaiirasoy Bam:
Shri
flkri B. K. MMak:

Will the Minister of Bailways  be 
p’eased to  state:

(a) the number of Railway Stations 
on the South Section of Sealdah Divi
sion of the Eastern Railway;

(b) the detail* of annual revenue 
collection Station-wise for the finan
cial years, 1955-96 to 1M6-W;

(c> the amount spent for passengers 
(Station-wise) during afore

said period;

(d) covered space allotted to each 
station exclusively for ni Class Wait
ing Rooma/’HalU;

(e) the number of lavatories allot
ted to each station; and

(f) the total  dimension of  each 
station covered and uncovered?

The Htah'Ti  «T  W W W  >*W 
(C. M. frainrha): (a) to (t). The in
formation i* under collection and will 
be laid on the table of the BaMta-

Coal, Diesel Oil sad BwMeMr 
stuaedbjr Baiiways

Btt. Shri JyatfamMy Banu 
Shri MohusMj Ismail:
Shri B. K. Mads It:

Will the Minister of Bailways  be 
pleased to- state:

(a) the total annual quantity  of 
coal consumed by the Railways during 
the years from 1964 to 1967;

(b) the total quantity of diesel oil 
consumed and the quantity imported 
during the said period;

<c) the total wattage of electricity 
consumed during the said period;

(d) the number of diesel  locomo
tives purchased during 1992 to  1966 
from abroad;

(e) the total value of  component 
parts imported  for  assembling in 
Diesel Locomotive Workshop,  Vara

nasi;

(t) the names of  countries Irom 
where they were imported; and

(g)  the specific financial and traction 
advantages ot diesel traction1

The Minister  of  Bailways  IShri 
C M. Poenacha): (a) to (f). A ****** 
ment showing the requisite  informa
tion r. Placed on  the Table of  the 
House.  I Placed in Library.  See NO. 
LT-47/67J.

(g)  A not* is placed on the Table of 
the House.  [Placed in Library.  See 
No. LT-48/67J.
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